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(4) (1) A copy of the Annual Re-
(Hindi and English
vrmom) of the School of
Planni and Architecture,
New Delhi, for the year 1976-

77-

(i) A cony of the Review (H mdl
and English versions) by th
Government on the worlnng
of the School of Planning
aod Architecture New Delhs,
for theycar 1976-77. Placed
inlibrary,Ses No. LT-14817i7)

(5) (i) A copy of the Annual Re-
port (Hindi and Engliah ver-
sions) of the National Insti-
tute for Training in Indus-
trial Engineering, Bombay
for the ycar 1976-77.

(i) A topy of the Review (Rindi
and English versions) by the
Govcmmcnt on the working

of the National Institute for
Training in Industria) Engi-
neering Bombay, for the
car 1976-77. [Placed in
Z‘bmry, See No. L '1'-14,82/77]

(6) A copy of the Audited Ac-
counts, (Hindi and Eoglish ver-
sions) of the Nauonal Institute
for Training in Industrial
F.ngm:trmg Bombay, for the

| Placed in

lllna),Sa.)Vo LT- 483/77]

(7) (i) A copy of the Annual
Report (Hindi and English
versions) of the Technical
Teachers’ Training Institute
(Western Region), Bhopal,
for the year 1976-77.

(ii) A copy of the Review (Hindi
and English versions) by the
Government on the working
of the Technical Teachers’
Training Institute (Western
Region), Bhopal, for the year
1336-77. Placed in library,

LT-1484/77]

Notrications Unper MoTOR VEHICLES
AcT, IQBQAND STATEMENT RE. ReAsows
ELAY IN LAYIN3 PAPERS.

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): I beg to lay on the
Table:—

(1) A copv cach of the folloning
Notifications (Hindi and Eng-
lish versions) under sub-section

DRECEMBER 93, 197
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(3) of section 133 of the Motor
Vehicles Act, 1939:—

(i) The Delhi Motor Vehicles
(Fourth Amendment) Rules
1977, published in Notifica-
tion No. SECE. 3(58)/76-Tpt/
10854 in Delhi Gazette
dated the 1st September,
1977 together wi'h_.m ex-
P 14

lum.

(ii) The Delhi Motor Vehicles
(Fourth Amcnclmem) Rules,
1977 publisthed in Notifica-
uonNo SECE. 3(98)/ Tpt/
11729 'in Delhi Gazette
dated the 21st September,
1977 together with an expla-
natory memorandum.

(m) Notification No. SECE.
98)/76-Tpt/|619 16206
pub n Delhi (i.-azctte
dated thc |6v.h Deccmber,
1977 containing corrigen-
d?un to Notification ﬁo.
SECE. 3(98)/76-Tpt/11729
dated the 218t September,
177 together w'df. an ex-

P Y

(2) A statement (Hindi and Eng-
versions) showing rcasons
for delay in laying the Noti-
fications mention at (2) (i)
and (ii) above. i
library, See No, LT-1485/77]

DeLri SIKH GURDWARA  MANAGEMENT
CoumiTTEE (REGISTRATION OF ELECTORS)
tAupT, Rures, 1977

THE MINISTER OF STATE IN THE
MINISTRY OFHOME AFFAIRS (SHRI
DHANIK LAL MANDAL): I beg to lay
on the Table a copy of the Delbi Sikh
Gurdwara Manage ent Committee(Regiss
tnuon of Electors) (Amendment) Rules,
19 (Hindi and English versions) pub-
l edm Notification No. F. 16(8)/77 in
Delhi Gazette dated the 1gth Dece ber
0?77 unde: nuh-ucuon 4) of section 39

Sikh Gurdwara® Act, 1971.
[Placed in ldnar_y Ses No. L'I"-l486/77]

Review AND ANNUAL ReporRT oF Hin-
DUSTAN AnTiBiOTICS LTD., P1MPRI FOR
1976-77

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS AND FERTILIZERS
SHRI JANESHWAR MISHRA‘:& :

to lay on the Table a co] J of

the following papers (Hindi and English



281

Papers Laid PAUSA 2, 1899 (SAKA) Papers Laid 282

versions) under sub-section (1) of section
619A of the Companies Act, 1956:—

(1) Review by the Government on

the working of the Hindustan
Antibiotics Limited, Pimpri, for
the year 1976-77.

(2) Annual Report of the Hindus-

tan Antibiotics Limited, Pim-

pri for the vear 1976-77 along
with the Audited Accounts

and the comments of the Comp-
troller and Auditor General

thereon. ([Placed in library.

See No. LT-1487/77]

Reviews AND ANNUAL REPORTS

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI KARIA MUNDA) : Ibegto lay
lay on the Table:

(1) A copy each of the following

papers under sub-section (1) of
section 61gA of the Companies
Act, 1956:

(a) (i) Review (Hindi and English

veesions) by the Government
on the working of the Hin-
dustan Copper Limited,
Calcutta, for the year 1976-

77-

(ii) Annual Report of the Hin-
dustan Copper Limited,
Calcutta, for the year 1976-
77 along with the Audited
Accounts and the comments
of the Comptroller and Au-
ditor  General thereon.
[Placed inlibrary, See No. I.T-

1488/97]

(b) (i) Review {(Hindi and Engish

versions) by the Govern-
ment on the working of the
Hindustan Zinc Limited,
Udaipur, for the year 1976-

77

(ii) Annual Report (Hindi and
English versions) of the
Hindustan Zinc Limited,
Udaipur, for the year 1976-
77 along with the Audited
Accounts and the comments
ofthe Comptroller and Audi-
tor General thereon. [Placed
inlibrary, Ser No. LT-1489/77)

(v} (i) Review (Hindi and English

versions) by the Govern-
ment on the working of the

Mineral Exploration Cor-
ation Limited, Nagpur.
or the year 1976-77.

(ii) Annual Report (Hindi and
English versions) of the
Mineral Exploration Cor-
?nra'-:'-m Limis 'teg, Nagpur,
or the year 1976-77 along
with the Audi%ed Accounts
and the comments of the
Comptroller and Auditor
Geacral thereor. (Plaed in
hbrary, See No. LT-14g0}77]

'
(d) (i) Review (Hindi and English
versions) by the Government
on the working of the Bharat
Gold Mines Limited, Oor-
aum (Karnataka State)
or the yea' 1976-77.

Annual Report (Hindi and
English versions) of the
Bharat Gold Mines Limi-
ted, Oo.raum (Karrataka
State) for the year IX:G.Q
along with the dit

Accounts and the commenty
of the Comptroller and Au-
ditor General thereon. [Placed
inlibrary, See No LT-1491/77])

(ii

~

(e) (i) Review (Hindi and English
versions) by the Govern-
ment on the working of the
Steel Authority of India
Limited New Delbi for the
year i976-77

(i) Annual Report of the Steel
Authoritv of Tndia Limited,
New Delhi for the year ldg76-
77 along with the Audited
Accounts and the comments
of the Comptroller and
Auditor General thereon.

(2) Two statement (Hindi and
English  versions) = explaining
reasons for not laying simulta-
neously the Hindi versions of
papers mentioned at items Nos,
1(a){i]) and (e)(ii). [Placed in
library, See No. L. T-1492/77]

NotricaTions Unper Arr Inpia Services
Acr, 1951

THE MINISTER OF STATE IN THE
MINISTRY OF HOMEAFFAIRS (SHRI
S.D. PATIL): I beg to lay on the Table a
copy each of the following Notifications



